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India Express- Simply Cleaniness' at a location in Kozhikode. Project implemented
through Mathrubhumi Printing and Publishing Company Ltd. Total cost involved
is ¥ 47,00,000/-.

8  Reducing malnutrican in tribal areas of Nandurbar District of Maharashtra.
Project implemented through CTARA, IIT Mumbai. Total cost involved is
¥ 15,00,000/-.

9. Infrastructure support to Government School: Identified ZP School at Puarikhurd
Village in Varanasi. The project includes providing benches in the classroom,
watertanks, computer room, e-learing facilities, library etc. Total cost involved
is T 14,46,000/-.

2018-19

In view of the proposed disinvestment of the Company, the Board has directed
the management/CSR Committee to keep the projects pending for approval in abeyance.

Net profits has resulted in negative for the year 2018-19 as computed under
Section 198 of the Companies Act, 2013. Accordingly, the company is not required
to incur expenditure towards CSR u/s 135 of the Companies Act, 2013.

Violations of emergency row seat guidelines by various airlines

2573. SHRI VIVEK K. TANKHA: Will the Minister of CIVIL AVIATION be pleased
to state the details of the violations by various airlines regarding the guidelines/rules
as promulgated by the Ministry/DGCA regarding pre-assigning of emergency row seats
to ensure appropriateness of persons occupying those seats and the action taken/
penalty imposed in such cases during the last three years?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI HARDEEP SINGH PURI): The Directorate General of Civil Aviation (DGCA) has
laid down guidelines/rules on pre-assigning emergency row seat, to ensure
appropriateness of persons occupying emergency row seat vide Civil Aviation
Requirement (CAR) Section 8 Series O Part VIII. No violation of these guidelines has
come to the notice of the DGCA during inspections carried out by their officials in
last three years.

Expansion of air cargo facilities

2574. SHRI T.G VENKATESH: Will the Minister of CIVIL AVIATION be pleased
to state:



